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PETI TI ONER:
YASAR SHAFI & ORS. ETC. NI LOFAR SHAD AND CRS.

Vs.

RESPONDENT:
STAT OF J & K

DATE OF JUDGVENT: 11/ 09/ 1996

BENCH:
A M AHVADI, N P. SINGH B.N KIRPAL

ACT:

HEADNOTE:

JUDGVENT:
JUDGMENT

N. P. SI NGH, J

Leave granted.

Cvil Appeals are disposed of in terns of the judgnent
of this Court in the case of Shri~ Chander Chinar Bada Akhara
Udasin society and ors.  vs. The State of J &K and ors. (
Cvil Appeal Nos. 11915-17 of 1996 @ SLP (C) Nos. 7924-7926
of 1996) delivered today.




